Ohe #Hiab Court ot faveatn

Commercial Appellate Division in the Patna High Court, Patna

Month -May (2021)

No. of cases pending at ? No of cases No. of cases No of cases
the beginning of the | mstituted during | disposed of during pending atthe |
month § the month the month end of the month |
;
4 ‘ 0 0 4 ’




Commercial Courts of Civil Judges (Sentor Division) in Bihar

(Commercial disputes where value of the Suit or Dispute not less than 15, 3 Lacs
and upto Rs. 1Crore)

Month - May (2021)

No. of cases pending No. of cases No. of cases  No. of cases pending

e —

at the beginning of | instituted during - disposed of at the end of the
the month the month during the month maonth
? 1
17 0 | 0 17

Commercial Courts of District Judges in Bihar

(Commercial disputes where value of the Suit or Dispute exceeds Ry, 1Crore)

Month - May (2021)

. - o i )
No. of cases pending  No. of cases No. of cases  No. of cases pending
at the beginning of | instituted during = disposed of at the end of the
the month the month during the month month
{ |
15 | 0 | 0 15
L S S A L

Commercial Appellate Courts (at District Judges level) in Bihar

Month - May (2021)

'No. of cases pendingf No. of cases No. of cases  No. of cases pending

at the beginning of | instituted during disposed of at the end of the
the month .? the month - during the month month

0 | 0 0 0



Form 1

List of cases e-filed during the month of May, 2021 in the State of Bihar

iti . Date of .
lSr. No. | Court District Case No. Petitioner Na;‘n:m\gs Respondent Advocate p::;ﬁ;ahf:' Advocate E-mail Id regitha‘t)ion Date of e-filing
1 2 3 a 5 6 [ 7 8 9 10 |
| 1 X X 0 X X [ x | X | X X |
l
| Form 2 |
List of cases in which e-payment of Court fees was made during the month of May, 2021 in the State of
Bihar i
R [ Petitioner Name Vs [ : . Date of e-payment of Court |
Sr. No. | Court | District | Case No. F Respondent Name Advocate Date of registration fea !
1 2 3 a | 5 6 7 8 {
1 X X 0 { X X X - |
|
| Form 3
S

|

[
Li

st of cases in which Electronic Service of Process has taken
2021 in the State of Bihar

place during the month of May,

i { | Petitioner Name Vs g 7
|Sr. o istri . . Date of Electronic Service of |
Er No.  Court District | Case No. Respondent Name Advocate Date of registration e ——

L_ 1 | 2 i 3 4 5 6 7 B—MMN o i

B | —_—

(S X ] X 0 X X X X

R ——




Form 4

h - -
\ List of total no. of cases randomly allocated during the month of May, 2021 in the State of
Bihar
Sr. No. | Court | District Court Name Court No. Case Type Case Count (No. of cases randomly allocated)
1 2 3 5 6 7
X X X X X
| Form 5
<
I
 List of cases in which Case Management Hearing was held during the month of May, 2021 in the State
| of Bihar
| !
| |
| ‘ ' Distri Petitioner Name Vs Date of Date of case Management
Sr. No. | Court | District | Case No. Reshondeit Namie Advocate v lsbration o
1 2 3 a 5 s e — B
== }— -—A.x — ﬁ,x .. p i B _x B B N B x, . X B e —




Form 6

List of cases e-filed during the month of May, 2021 in the State of Bihar

—

Whether Urgent
Rallef was . No -'n days
" Date for ar
S No. Court District :l‘(‘)‘“ ';;:l::z:::'”:;““z“’ Vs Advocate D|ﬂ:. O: IDI:'?:\:.:‘:zflo:ra DDI!Q.Of r‘)‘ny- m: p tll:m:ullm .:):::.;::" n:o: utlm'\ . A;:
. ame registration acislon |[disposa ontested/%e fdat af dacre eition
Madlation did ttied) ot decres | v om date
not take place of decision
(Yos/No)
1 2 1 a 4 o 7 n 0 10 1t 14 1 14
1 X X Q X X X X X X X X X X




Form 7

Summary of Commercial Cases during the month of May, 2021 in the State of Bihar

Total number of
cases pending on

Total number of

|

Total number of |

Total number of cases

Sr. No. Court District ‘ cases instituted cases disposed of | pending at the end of
_ | the 1st day of the | during the month | during the month | the month
, month - i
- S -
1 2 '; 3 4 § 5 6
1 T o
. Kaimur at Bhabhua 1 0 0 1
| ‘ }
Commercial Court of Wl B
1 | Civil judge (Senior | Patna 6 i 0 0 6
| Division) ; | -
' Saran (Chapra) 10 0 f 0 10
| |
! Madhubani 1 | 0 ' 0 1
[Commercial Court of‘;} | T %
2 " pistrict judge | Muzaffarpur 2 0 0 { 2
Patna 12 0 0 12
! District Judge ' " |
3 . (Appellate Court) ! X 0 0 0 0
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